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. MR. SPEAKER : We have also heard
it. So, he need not repeat it.
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SHRI NATH PAI: I would not
accuse her. I just want to put the
record straight. If the Prime Minister
wants to take today the position that
there was no understanding, I am afraid
that this is a departure from what exact-
ly had transpired. We can summon the
then chairman in this regard. The then
chairman of the committee Shri Chanda
called on us and said ‘I had a talk with
Mrs, Gandhi. Mrs. Gandhi also feels
that the unanimous recommendations
should be implemented.’

AN HON. MEMBER : That was the
assurance by the then Information and
Broadcasting Minister.

SHRI NATH PAI : I am telling you
exactly what had happened. She said
this in her informal talks ‘Come along,
join it, first start the work, let us see
what recommendations you make’. This
was repeatedly told to us. If she wants
to change her attitude now, and talk
differently, she is free to do so.

MR. SPEAKER : She has denied it
already.

SHRIMATI INDIRA GANDHI:
The point was that we would give the
most serious consideration and respect
to what they said.
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SHRI HEM BARUA : May I seek a
clarification from you?....

MR. SPEAKER : Next question,

H.A.L. AGREEMENT WITH DuNLoP
CoOVENTRY, LTD.

*720. DR. RANEN SEN: Will the
Minister of DEFENCE be pleased to
state :

(a) whether the Hindustan Aeropau-
tics Ltd., Bangalore, has entered into an:
agreement with Dunlop Coventry Ltd.
of Britain for the manufacture in India
of aviation products designed and deve-
loped by the latter;

(b) if so, what are the products pro-
posed to be manufactured in India; and

(c) the terms of the agreement ?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N, MISHRA) : (a) and (b).
Yes Sir; HAL have entered into a
licence agreement with Dunlop Rubber
Company of UK. for the manufacture
in India of aircraft wheels and brakes
and related equipment.

(¢) In accordance with normal com-
mercial practice it will not be advisable
to disclose the terms of the agrecement.

DR. RANEN SEN : The hon. Minis-
ter has said that it will not be in the
public interest to d.vulge the terms of
the agreement. Some of the terms are
reported in a newspaper published in
England. It is already known to the
British public and to a section of the
Indian public also. These terms are
very derogatory to HAL and to India.
One is that HAL or the Government of
India would not through any other
agency make without instruction and
help from the Dunlop Conventry (.Zom-
pany any of these icular items
covered by the terms. 1 would like to
know what stands in the way of the
Government of India in publishing these
terms and laying them on the Table.

SHRI L. N. MISHRA ; About the
particular items of the agreement to:
which the hon. Member has referred, L:
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would say that when we entered into an
agreement for a particular period of time,
certain terms were agreed to. These
terms are quite favourable to us. We
have taken other points also into comsi-
deration and arrived at this agreement.

As regards laying them on the Table,
it will not be in the public interest to do
so because we have other negotiations
also with other people or firms and it
will not be proper at this moment to dis-

~close all this.

. DR. RANEN SEN : After HAL was
cstabiished, it was stated in this House
that with the collaboration of certain
foreign companics production of certain
parts were taken up and that HAL would
be built up as a model organisation
would >oon take upon itself to build aero-
planes and parts without foreign help.
With the collaboration of Avro company,
Avro 748 was made by HAL. Now
what has happened to these promises
and assurances made in this Housc
about making HAL independent, self-
sufficient and sclf-reliant in regard tu
the manufacturc of acroplanes and parts
and other connected things ?

SHR1 L. N. MISHRA : No aircraft
company anywhere in the world is 100
per cent self-reliant  or  self-sufficient.
HAL is trying to be self-reliant in a pro-
gressive manner but it cannot be 100% .

SHRI HEM BARUA : May I seek a
clarificaion from you? Whenever a
question is put on defence matters, the
Minister always takes shelter behind
public interest and refuses to disclose
the information asked for. But may I
submit that matters pertaining to the de-
fence of this country are disclosed by
British and American journals ? One of
them is already with me. Even details
of our arms requirements from different
countries are to be found in these
journals. In that context, why is it that
the Ministers are in the habit of hood-
winking Parliament by saying that they
will not disclose these matters relating
to security on the ground of public in-
terest, when these things are disclosed
-jn toto by Britsh and American

. journals ?
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MR, SPEAKER : I cannot take a de-
cision when they say that it cannot be
disclosed in public interes:. I cannot
give a judgment. I do not know if it
may be possible to come to a decision
on that offband. I do not know if I can
take that responsibility, unless I know
more details about it.

SHRI NATH PAI: Depending on
the nature of it, you can give a decision.

SHRI SURENDRANATH DWI-
VEDY : Let the particular matter be
examined by you.

SHRI L. N. MISHRA : 1 have no
objection.

MR. SPEAKER : He will have no
objection.
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MR. SPEAKER : Let me see. About
blacklisting, I can understand. But as
regards defence matters, 1 do not think
I should take the responsibility. The
Minister himself must take that respon-
sibility. Of course, he would also like
me to take that responsibility. But I
cannot force the Minister to do any-
thing. He was good enough to say that
I would go into it. '
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SHRI HEM BARUA : I can show
‘you the British and American journals
concerned.

MR. SPEAKER: It is a serious
‘matter. If I were to go through some
files and then to ask him to disclose it,
it would really be something like taking
too much responsibility on the part of
the Speaker in regard to thesc matters.
There may be secret things involved. It
will be too much of a responsibility for
the Speaker to allow that to be disclosed.

SHRI HEM BARUA : Please do not
‘forget that you are the custodian of the
rights and privileges of the House and
you have to discharge your responsi-
- bility.

MR. SPEAKER : Of course.

SHRI VIKRAM CHAND MAHA-
JAN : Did Government approach the
USSR for the manufacture of such avia-
tion products ? If so, may I know the
‘reaction of that Government to such re-
quest ?

SHRI L. N. MISHRA : This is in
connection with HF 24 and HIT 16.
We did not approach the USSR for
these.

SHRI S. M. BANERJEE : Certain
portions of this agreement with the
Dunlop Coventry have been published
in the London Times. So it is no secret
to Briishers and to Indians overseas. It
is only secret to us. I leave that to
your judgment.

\

I would like to know this from the
hon.Minister. We entered into an agree-
ment with foreigners for manufacturing
“the Avro 748. We are manufacturing
all the parts from the wings to other
things in Kanpur with the exception of
" the engines which are coming from Rolls
Royce. As regards this Dunlop Com-
" pany, it is -known to Government that
»they have a monopoly in the matter of
rubber tyres in India. Knowing this,
why did Government enter into this con-
‘tract with this company, thus increasing
their monopoly in the country? Why
were not global tenders invited ?

SHRI L. N. MISHRA : There was no
Question of global tenders here. It was
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not thought advisable by the HAL to ip-
vite global tenders. So far as the mono-
poly of Dunlop is concerned, till today
we are having actually only bought-out
materials in respect of items under this
agreement. Now, we will have the
know-how and other details and then we
will be rclying on ourselves for these
things to a great extent.

SHRI S. M. BANERIJEE : By what
time ?

MR. SPEAKER : We will be doing
it as quickly as possible. '

SHRI P. GOPALAN : What is the
total import content of each product
manufactured according to this agree-
ment and what will be the cost of each
product compared to the cost of import-
cd components of the same type ?

SHRI L. N. MISHRA : As 1 said
carlier, the products are whecls, brakes
and related equipment. 1 cannot give
the break-up figures just now.

SHR1 INDRAJIT GUPTA: For
several years now, we have been told by
the Defence Minister that as far as indi-
gcnous production of aircraft is concemn-
cd, we arc moving rapidly towards self-
sufficiency and self-reliance.  After all
these years. when we have already pro-
duced the Avro aircraft in HAL itself--
aircraft with, T presume, wheels, brakes
etc. not without them—why should it
become necessary to go in for a colla-
boration agrecment, specially when it is
not concerning specialised equipment
like electronic parts or something of that
kind like engines, in which case one
could understand the need for it but
for wheels and brakes. Does it mean
that so far as self-reliance is concerned,
we are not moving forward, but moving
backward ?

SHRI L. N. MISHRA : It will be
unfair to say that HAL planes have
been flying without wheels and brakes.
They are doing very well and their per-
formance is very good. These are
specialised items. Ordinary wheels are
not used in these planes. HF 24 and
HIT 16 are specialised types of planes
and for that, we need special types of
wheels. At the moment, we are not
manufacturing them indigenously, but
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’
buying them from abroad. We want to
manufacture them in course of time.
Therefore, we have entered into this
collaboration.

SHRI N. SHIVAPPA : May I know
whether the wheels and other parts
which will be designed and manufactur-
ed by the Dunlop Company will suit the
requirements of all our planes and if
not, for which particular planes these
parts will be designed and manufactured
by this company ? May I know whether
before entering into an agreement with
the Dunlop Company, we had called for
quotations for designing and manufac-
turing the various parts from aeronautic
companies in various parts of the world
and if so, what are the details thereof ?

SHRI L. N. MISHRA : These wheels
are meant only for HF 24 and HJT 16.
i.e. the Kiran. So far as the other part
of the question is concerned, I have
already said that they took into consi-
deration other rubber companies also
abroad, who have been supplying wheels
for other aircraft, especially in UK and
they came to the conclusion that Dunlop
will be suitable since we have been pur-
chasing from them so far mostly.

PRODUCTION AND IMPORT OF
NEWSPRINT

“721. SHRI  SITARAM KESRI:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) the quantity of Newsprint pro-
duced in the country and the total re-
quirement of thc same at present;

(b) whether newsprint is being im-
ported and if so, the countries from
which imports are made; and

(c) whether Government would con-
sider the setting up of new plants for
manufacture of newsprint to meet the
requirements in full ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI
NANDINI SATPATHY) : (a) The
quantity of newsprint produced in the
country is 30,000 m/tons per annum.
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On the basis of the Newsprint Allo¢étion
policy for the year 1967-68, the total
requirement has been estimated at
1,70,000 m/tons.

(b) Yes, Sir, from U.S.S.R., Czecho-
slovakia, Poland, U.S.A., Canada and
Scandinavian countries.

(¢) Yes, Sir. Some proposals to set
up new plants for the manufacture of
newsprint are under the active consi-
deration of the Government. The rated
capacity of Nepa Mills is also being
increased from 30,000 to 75,000 m/
tons.
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SHRI S. K. TAPURIAH: The

minister has been good enough to admit
that there is a shortage of newsprint and
that we import a large amount of it. But
he has not said that there has been de-
finitely a considerable delay in the ex-
pansion of the capacity of Nepa mills
or in setting up news plants. May I
know whether he was received any re-

presentations from the newspapers, par-
ticularly small newspapers, that they are





